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1.3, 1999(37).—@Tar 3f¥ TTH=IRT T A9, 2006 F =rw 15 F a7 qfeq @rar T AreE=m
AN Srterf=ad, 1956 (1956 T 61) it g 10 FTT T&d ARRAT T TINT FXd §U drx TLHT TAEENRT (& 1h
24 9=, 2016 F FI.3M. 1868 (31.) T WA & LS9, AATIR, AW-11, @< 3, ITE< (i) F THIAT T&H, a7
ST WA YA HATAT, WL FLHT 01 A=A § [Feferiad genee wdt g o ffafofag am =i |9, 34 7
39 UF 42 ¥ 47 | errfH Fohw ST, ot —

At |, TR/ 9&4TH AT | T EREIEEIC]
(1) 2) (3) 4)

34 AT AR e, oft 44 =ar I 23 9%, 2019 %

FATEH

35 RIELAEICRERILCAILREEE] D] 23 9%, 2019 7%

JTET §, TTFAY G, 37 Forer

LT STETATA & fehe, rer

TEE, HETOY — 441224

36 AT AT =T oTHT, GIET ATHRINT 947 | 987 23 9%, 2019 %

&, 2051/3, T0F A9, [T

37 AT . za=TaT g, aass A, T | 956 23 7%, 2019 9%

TETHATH Ae¥TH, STHRAT TFRI -
795001, AU
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38 == ey

39 == e

42 gvﬁvm,ﬂmﬁmﬁg,a@ GELD) 23 9%, 2019 TF
Tl

43 T Frer FATT (FHAT), T A2, L) 23 7%, 2019 9%
TeHte AT e, e Fem,
A=t waer - 174021

44 Y. ST 9T, ATAFYR, qTE T 6. | qEw 23 W<, 2019 %

3, BT3H . 18, UTHUHUHUH FT7H,
JASTAT TE, [ATETET — 28, THH

45 o Tl T, FfAeT Fh7, ED) 239, 2019 %
qaaT — 751002 sffeem

46 = e

47 = I

2. UST HEEAl Fl FIEHT 37 9aed AUAT gataq IAte & armaq feafted stafer & forw stuar ava g
THT-THT 9T ATe=ra UHT G qoh RIAAT FATAT

3. dIE & &lE FA AT FAATG! (hrgl TEEAT 6 HIARTA i THIH AT IAeh SALNEHILT 0l I A arg
& S 6T AT o I TG TIEAT %S9 [0l [X1<h & g & HI0T ST Tl g
[FT. €. 6(6)/2013-F=Tams-11]

AT, T=. A FAR, G a=a

MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES
NOTIFICATION
New Delhi, the 23rd June, 2017

S.0. 1999(E).—In exercise of the powers conferred by section 10 of the Khadi and Village Industries
Commission Act, 1956 (61 of 1956), read with rule 15 of the Khadi and Village Industries Commission Rule,
2006, the Central Government hereby makes the following amendments in the notification of the Government
of India in the Ministry of Micro, Small and Medium Enterprises published in the Gazette of India,
Extraordinary, Part 11, Section 3, Sub-section (ii) vide S.O. 1868 (E), dated the 24™ May, 2016 and following
name shall be inserted in the Slot Nos. 34 to 39, and 42 to 47, namely:—

Slot Name/designation Chairman/ Term of
No. Member Appointment
) 2 @) (4)
34. | Shri Nagaraj Gandhi, Sri Nandi Khadi Gramodyoga Sangha, Member Till 23" May, 2019
Malamachanahalli, Sidlaghatta Taluk, Chikkaballapur District,
Karnataka.
35. | Shri Bandu Gulabrao Bharke, Nag Vidarbha Charkha Sangh, P.O. Member Till 23" May, 2019

Mul, Near Sub-District Government Hospital, District Chandrapur,
Maharashtra — 441224,

36. | Shri Mam Chand Sharma, Khadi Gromodyog Seva Sadan, 2051/3, Member Till 23" May, 2019
Rajeev Nagar, Gurgaon (Gurugram), Haryana.

37. | Shri P Ibochouba Singh, Sagolband Road, Tera Pukhrambam Member Till 23" May, 2019
Leirak, P.O. Imphal-795001, Manipur

38. | Vacant Member
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39. | Vacant Member
42. | Pt. Sunil Bharala, 11 Ashok Road, New Delhi. Member Till 23" May, 2019
43. | Shri Suresh Kumar (Soni), VPO Kothi, Tehsil Ghumarwin, District Member Till 23" May, 2019
Bilaspur, Himachal Pradesh — 174021
44. | Dr. Alaka Sarma, Basisthapur by Lane no. 3, House No. 18, NSMS Member Till 23" May, 2019
Campus, Beltola Road, Guwahati — 28, Assam.
45. | Shri Samir Mohanty, Kamini Kutir, Bhabaneswar — 751002 Odisha. Member Till 23" May, 2019
46. | Vacant Member
47. | Vacant Member
2. The members other than ex-officio members shall hold office for the period indicated against their

respective entry or till such date as may be notified by the Government, from time to time.

3.

No act or proceeding of the Board shall be invalid by the reason only of the existence of any vacancy
amongst its members during the period between expiry of tenure of any members and date of appointment of
his successor.

[F. No. 6(6)/2013-KV/I-11]
B. H. ANIL KUMAR, Jt. Secy.
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